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5. Badaun Asafpur Jhanabad
Dehgarwan Madho Tanda
- Sofanki Nagar 15.  Rampur Akbarabad Ugaiti
Usawan Dhamora Nawabnagar
6. Dehradun Clement Town Dehradun Khemari Dosena
Prem Nagar Khod Rudain
7. Bijnore Afjalgarh Shahbad
Barahapur Begamumabad
Basta Tanda
Chandak Swar
Cha!dpur 16.  Muzzafarmnagr - Muzzaffarnagar
Garj 17.  Saharanpur - SHN (Gurudw-
Gohawar ara Rd)
:';elr“p“’ SHN (Misslan
alpur Cam
Mandawali . o P)
Narainkheri 18.  Bahraich Ch!lwalla -
Rampur Chitaura
8. Etah Amarpur 19.  Hardoi Gopamau -
Bhargain Har_palpur
Bilram Pali
Jaithra Semra
Mirehechi Chauraha
Mohanpura 20.  Lakhimpur Lakhimpur Pallia Kalan
Pilna Chandan Chowki
Sakeet Kukra
Thana Dariaganj
21.  Shahjahanpur Muriyaahiban -
9. Ghaziabad Modi Nagar
22.  Sitapur Sitapur -
10.  Mathura Kahira
Nandgaon 23. Sonebhadra  Anpara -
- Pachawara 24.  Varanasi Moghal Sarai Beniabagh
11.  Meerut Meerut Ram Nagar
12.  Moradabad Nagalsoti A
Padli
Pheena [English]
13.  Nainital Bail Parow LPG Connections
Bara
Bhajna Nagla 957. DR. RAMKRISHNA KUSMARIA :
Dineshpur
Fauji Colony SHRI JANARDAN MISRA :
Gularbhoj SHRI KODIKUNNIL SURESH :
Harpur Harson .
Mohan Will the Minister of PETROLEUM AND NATURAL GAS
Pipalia be pleased to state :
Prag Farm (a) the target fixed by the Govemment for issue of LPG
Rudra Vilas connections during the year 1996;
(Sugar Factory)
(b) the number of applicants in waiting list for LPG
14.  Pilibhit Amaria

Duni Dam

connections at present in the country, State-wise; and
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(c) the time by which Govemment propese to provide
LPG connections to these applicants ?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT. SATISH
KUMAR SHARMA) : (a) The target for enrolment of New
LPG customers for the country during 1995-96 has been
fixed at 15 Lakhs. The target for the year 1996-97 has not
fixed yet

(b) The information is given in the statement attached

(c) New LPG connections are released in a phased
manner throughout the country depending upon the
avaitability of LPG, new customer enrolment plan, waiting
list, slack available with the distributor and their viability.
Efforts are however constantly on to release LPG
connections to as many applicants and as early as possible.
No time limit can be fixed for release of connections to all
waitlisted persons. However, with the increase in availability
of LPG in the country, the waiting list may be clea ed by the
turn of the ceuntry.

STATEMENT
_ State-wise Waiting List as on 1.1.1996

States 4 (Figures in Lakhs)
1 2
Andhra Pradesh 9.77
Arunachal Pradesh 0.15
Assam 1.33
Bihar ) 3.53
Goa 0.6¢
Gujarat 8.38
Harayana 4.50
Himachal' Pradesh 0.91
Jammu & Kashmir 1.22
Karnataka 6.39
Kerala 5.58
Madhya Pradesh 6.48
Maharashtra 17.43
Manipur ©0.05
Meghalaya 0.08
Mizoram 0.12
Nagaland 0.13
Orissa ' 1.49
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1 2
Punjab 5.63
Rajasthan 7.46
Sikkim 0.01
Tamil Nadu 13.28
Tripura 0.32
Uttar Pradesh 15.10
West Bengal 9.13
Union Territories

An "aman & Nicobar 0.11
Chundigarh 0.75
Dad: & Nagar Haveli 0.02
Delhy 7.66
Daman & Diu 0.03
Lakshadweep 0.00
Pondicherry 0.43

[Translation]

Drilling in Gujarat

958. SHRI RATILAL VARMA : Will the Minister of
PETROLEUM AND NATURAL GAS he pleased to state :

(a) the areas in Ahmedabad and Bhavnagar districts of
Gujarat where drilling has been carried out during the last
five years;

(b) the amourt provided to various parties for drilling
separately; ‘

(c) the amount of compensation claim paid to each
persons/organisation separately for damages caused to
roads, pipelines etc.; and

(d) the details of parties, organisations to whom the
compensatior- is yet to be paid?

THE MINISTER OF STATE OF THE MINISTRY OF
P-TROLEUM AND NATURAL GAS (CAPT. SATISH
KUMAR SHARMA) : (a) The areas in Ahmedabad district
where drilling for hydrocarbon has been carried out include
Ahmedabad, Ambliyala, Gamij, Miroli, Nandej, Halisa,
Jeevanpura, Lambha and Walod. However, the boundaries
of some of the fields/projects transgress the district boundary.
No areas in Bhavnagar district of Gujarat were taken up for
drilling in the last five years.

(b) The drilling was carried out by ONGC owned rigs
and therefore, no contractua. payment has been made for





